FORM A

PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FORTHE ATTENTIONOF THE CREDITORS OF M/S AKSA PAPER MILLS PRIVATE

LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor Aksa Paper Mills Private Limited
2. Date of incorporation of corporate debtor 26.07.2017
3. Authority under which corporate debtor is | RoC-Ahmedabad
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U21098GJ2017PTC098431
Identification No. of corporate debtor
5. | Addressoftheregistered office and principal office | Survey No. 334/P1, 315/6, Morai
(if any) of corporate debtor Industrial Park, Village-Morai, Ta, |-Pardi,
Valsad, Vapi, Gujarat, India, 396191
6. Insolvency commencement date in respect of | 03.02.2026
corporate debtor
7. Estimated date of closure of insolvency resolution | 02.08.2026
process
8. Name and registration number of the insolvency | CA. Sunil Kumar Kabra
professional acting as interim resolution | IBBI/IPA-001/IP-P01011/2017-18/11662
professional
9. | Address and e-mail of the interim resolution | Address: 3rd Floor, Reegus Business
professional, as registered with the Board Centre, New Citylight Road, Above
Mercedes Benz Showroom, Bharthana-
Vesu, Surat-395007;
Email 1d: jInusco@gmail.com
10. | Address and e-mail to be used for correspondence | Address same as mentionedin Sl. 9;
with the interim resolution professional Email Id.: ip.apmpl@gmail.com
11. | Lastdate for submission of claims Thursday, 19.02.2026
12. | Classesof creditors, if any, under clause (b) ofsub- | Not Applicable
section (6A) of section 21, ascertained by the
interim resolution professional
13. | Namesof Insolvency Professionals identifiedto act | Not Applicable
as Authorised Representative of creditorsin a class
(Three namesfor each class)
14. | (@) Relevant Formsand (a) Web link:

(b) Details of authorized representatives are
available at:

https://ibbi.gov.in/home/downloads
(b) NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of M/s The Aksa Paper Mills Private Limited on 03.02.2026.

The creditors of M/s Aksa Paper Mills Private Limited are hereby called upon to submit their claims
with proof on or before Thursday, 19.02.2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submittheir claimswith proof by electronicmeans only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 05.02.2026
Place: Surat

Sd/-
CA. Sunil Kumar Kabra

IRP in CIRP of Aksa Paper Mills Private Limited

IBBI/IPA-001/1P-P01011/2017-18/11662
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THURSDAY, FEBRUARY 5, 2026

STATE BAN K 0 F IN D IA RACPC, Near M M Hospital, Plot No. 09,
DC-3, ADIPUR (GANDHIDHAM)

E-Auction Sale Notice for Sale of Movable / Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso
to Rule 6(2) and Rule B{ 6) respectively of the Security Interest (Enforcement Rules, 2002). Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (5) that
the below described Immovable properties Mortgaged/Hypothecated/ Charged to the Secured Creditor, the Physical possession of which has been taken by the Authorised Officer of State Bank Of India
“The Secured Creditor”, will be sold in " As is Where is ", As is What is", and "Whatever is there is" basis on 21-02-2026 for recovery of dues to Secured Creditor,

5.N.

Details of Properties

Plot no 18,Bageshree Township-3,Revenue Survey No.389,
Air Port Road, Village Varshamedi, Taluka: Anjar,
District: Kutch, Gujarat, Pin Code-370110

DATE AND TIME OF E-AUCTION : 21/02/2026, 11:00 AM T0 13:00 PM-WITH UNLIMITED EXTENSION OF 10 MUMNITES EACH. = DATE & TIME FOR SUBMISSION OF REQUEST LETTER OF PARTICIPATION/ KYC DOCUMENTS/
PROOF OF EMD: “Interested bidder may deposit Pre-Bid EMD with BAANKNET.COM (PSB Allance) before the c
BAANKNET.COM Bank account and updation of such information in the e-auction website. This may take some time as per banking process and hence bidders, in their own interest, are advised to submit the pre-hid EMD

Amil

. ta b

recovered

As per Demand Notice dated 11.04.2025
for Rs. 19,114,732 plus interest, exp.
etc. Thereafter less recovery, if any.

POSSESSION
TYPE/ DATE

PHYSICAL
POSSESSION
as on 23-08-2025

MAME OF

E-AUCTION SALE NOTICE

Title Dead Holder

BORROWER / GUARANTOR

Mr. Panka; Hansra) Thacker
&

Rakshaben Pankajbhai Thacker

&

Mr. Panka) Hansra) Thacker

Rakshaben Pankajbhai Thacker

amount well in advance to avoid any last minute problem.” AUTHORISED OFFICERS FOR ALL THE PROPERTIES - SHRI ASHWINI KUMAR SUMAN : MOB NO. 7600044930

TERMS & CONDITION: THE AUCTION WILL BE CONDUCTED ON LINE THROUGH OUR E-Auction service provider provider M/s PSE Alliance Private Limited having its Registered Office at 4th Floor, Metro House,

Mahatma Gandhi Road, Dhobi Talao, Near New Marine Lines, Mumbai- 400020 (Helpdesk Numbers: +918291220220) at the web portal https://Baanknet.com

For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India, the secured Creditor website https://bank.shi/web/shi-in-the-news/auction-notices/bank-e-auctions

STATUTORY 30/15 DAYS SALE NOTICE UNDER SARFAESI ACT

(1)The Borrower/Guarantors are hereby noticed to pay the sums mentioned above before the date of Auction, failing whichthe property/ies will be auctioned and balance if any will be recoverd from them with interst
and cost by legal avenues. (2) It shall be the responsibiltiy of the sucessful bidder to remit the TDS@1% as applicable u/s 194 1-A if the aggregate of the sums creditied or paid for such consideration is Rs. 50
lakhs or more. TDS Should be filed online by filling form 2608 & TDS certifcate to be issued in form 16B8. The purchase has to produec the proof of having deposited the income tax into the goverment accous within
15 days of e-auction. (3) Where factory land and building & plant and machinery both are put on auction for any borrower, EMD only for factory land and builindg will not be considered. Sale of factory land &

building will be confrimed only after the pant & manchiery are sold out. (4) GST applicable if any will be borne by the bidder
Date ;: 04.02.2026, Place : Gandhidham

Public Notice For E-Auction Cum Sale
Sale of Immovable propey modgaoed 1o-1IFL Home Finance Limied (HFL HFL) Corporate Ofice at Plot Mo 88, Ldyod Whar, Phaze-, Gurgaan-122015
{Haryana) and Branch Offica at- Office Me. 3, 3rd Floor, The Impseria, Opp. Shashirl Maldan, Abowe Federad Bank, Mrbxis Bank Rajiot, Gujarat-
50001 offfice Mo, 51-53, Seven Space Complax, Opp. Kalapinagas, Radhanpur Road, Mehsana, Gujarat-J24001/0ffice No. 701, Tth Floor, 216t
Cantuary Busingss Cepder, Noar Udhna Darwaga, Ring Road, Surat 395002 /Gr, Floor, Sapphirg Eligan Complax Sant Bavaram Chawk Waghawadi
Road, Bhavnagar-164002 Mabal Plaza 154 Floar Mr, Do madiya Wadi BIH Plalinum Arcade Kalva Chowk Junagadh-382001 /15t Floos, Sheesji Camplex
Hanuman Tekari, Above UCO Bank dburoad Highway, Palanpur Gujaral-305001 A hmadabad Commerce House, 4th Floar, Commere Hauss 4, Nr
Shell Petral Puttip, Anandnegar Raad, Prahladnagar, Almedabad - 32005188 Flooe,office Mo 14 Kanjibbal K. Sorathla (Huf) Madhubab Mall-8
wimg, Mear Chitrakut Circle,Ward No-8 Anjar Gugarat-3T01100 First Floor, Shap Mo, 104, Riddhm Plaza, Amar Jawan Cicle, Mikol Kathwada Road, ||

Sy

SALE FOR MOVABLE/IMMOVABLE PROPERTIES UNDER SARFAESI ACT ¢ APPENDIX IV-A-[SEE PROVISO TO RULE 8(6)]

Reserve Price’ END/S
Bid Increase
{Amt. in Lakh |

21.00
2.10
0.10

ose of e-Auction. Credit of Pre-bid EMD shall be given to the bidder only after receipt of payment in

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Form No. INC-26
[Pursuant to Rule 30 of the Companies
(Incorporation) Rules, 2014]

Before the Central Government, Regional
Director, North Western Region, Ahmedabad
In the matter of sub-section (4) of Section 13 of
Companies Act, 2013 and clause (a) of
sub-rule (5) of Rule 30 of the Companies
(Incorporation) Rules, 2014

AND
In the matter of
DHYAANNI ADVISOR PRIVATE
LIMITED
(CIN: U66309GJ2017PTC096547)
having its Registered Office at
420, Times Square Arcade Opp. Rambaug,
Thaltej Shilaj Road , Ahmedabad, Gujarat,
India - 380059

..... Applicant Company / Petitioner
NOTICE is hereby given to the General
Public that the company proposes to make
application to the Central Government
under Section 13 of the Companies Act,
2013 seeking confirmation of alteration of the
Memorandum of Association of the Company
in terms of the special resolution passed at
the Extra Ordinary General Meeting held on
16" June, 2025 to enable the company to
change its Registered Office from “State of
Gujarat” to the “State Karnataka”.
Any person whose interest is likely to be
affected by the proposed change of the
registered office of the company may deliver
either on the  MCA-21 portal
(www.mca.gov.in) by filing investor complaint
form or cause to be delivered or send by
registered post of his /her objections supported
by an affidavit stating the nature of his / her
interest and grounds of opposition to the
Regional Director, North Western Region,
ROC Bhawan, Opp. Rupal Park Society,

DATE & TIME
OF INSPECTION

Dt. 10/02/2026
11.00 AM

TO 14.00 PM

slate Bank of India, RACPC Gandhidham

| W Varvaisinh Valsinh
:Eh:_y,mm Mrs. Baamiha

“Yanraginh Chauhan

[Prix ﬁm:lm

281052022 Re. 56539700 | A et part and parcel of the property
{Rupees Fiva Lakh Sidy | beering: Housa no. 523, area measurng

Faa Thousand Eigit Hundred | 51 10} ‘s mir, Karza, Chauhan vas
and Minely Seven Crily| | Amirgaadh, Baraskantha, Chavhan Vas

Bid Increase Amound | Mota Karze Geam Panchayal, Falanpur
Rs. 200000 (Rupsas | 385001, GugaralIndis (Land area 525
Tanrky Thousand Onlyl | 53,7 and Buikl uparea 5295g. FL|

SE022023

Fj:iﬁfﬂﬂﬂ.g'n |_R:||r:EE£
Four Lakh Elghty Two

T““m“mﬂ .‘;EE fn Thousand Onfy)

A%, TH4303.04I | 5 | Earmest Mone I:I-rﬂmil
Seven Lakh Sighty Four (Eunma.ﬂa}im. -

Thousand Thres Hundmec
Ming sl Four Paisa Qnly)

(Rupsas Forly Eight
Therssared T Fundeed Oniy)

Behind Ankur Bus Stop, Naranpura,
Ahmedabad-380013, Gujarat within fourteen
(14) days from the date of publication of this
notice with a copy to the Applicant Company
at its Registered Office at the address
mentioned below :-

420, Times Square Arcade Opp. Rambaug,

Thaltej Shilaj Road , Ahmedabad, Gujarat,
India - 380059
For & on behalf of
DHYAANNI ADVISOR PRIVATE LIMITED
Sd/-
CHINTAN NAYAN BHAI RAJYAGURU

(DIRECTOR)
Date : 05.02.2026 DIN : 08091654
Place : Ahmedabad

Sd/- Authorized Officer,

APPENDIX IV-A

Sale Motice for sale of Immovable Proparty
E-fucton Sale Mofice for sale of Immovable Assets undar the Secuntisafion amd
Reoonstruction of Financal Assets and Enforcement of Security interest Act, 2002
read with proviso bo Rule 8{6 ) of the Securily Intarest ( Enforcamsant) Rulas, 2002,
Mptice |z haraby given io the public in ganaral and in particular 1o the Boorowern =) and
Guaraniars) thad the below described Immgyabla Progary morigaged to Sammaan
Finserve Limited {formerly known as Indiabulls Commercial Credit Limited)
[CIN : USSSTIDLIODEPLC15063E] (“Secured Creditor™), the constructive
possession of which has bedn laken by B fothorised Ofcer of e Secwered
Craditor, will be sold an “as |8 where 8", “as I8 what 8" and "whatever there (8™
basis on 10.03.2026 from 05.00 P.M, to 06.00 P.M,, for recovery of Rs, 4,60,73,012/-
(Rupees Four Crore Sixly Lakh Sevenly Three Thousand Twelve anly) L e
fs. 4.51,13.419- (Rupees Four Crore Fifty One Lakh Thirteen Thousand Four
Hundred Ninetean only] pending loward: Loan Account Mo, HLLAAHAEEAE05
and Ra. 9,59 503/ (Rupees Nine Lakh Fifty Mine Thousand Five Hundeed Ninety
Three enly) pending towards Loan Account No, HLLAAHAOOSSG6043, by way of
outstanding pencipal, arrears (incheing accrued Ble charges) and inberest Bl
23.01. 2026 with applicable future interest in lerms of the Loan Agreement and obher
ralated loan document{s] w. e f 24.01.2026 along with legal sxpenses and other
charges dus o the Securad Credilor from BRAHMBHATT RAMESH KESHAVLAL
(FROPRIETOR, M5, KARMNAVATI BIKES), BRAHMBHATT LINABEN R, PARTH
BAROT (@ PARTH KRISHNAKUMAR BAROT, BAROT SMEHAL JATINKUMAR
and JATIN ANAND BAROT.
The Resarve Price of the Immovable Property will be Rs, 5,50,00,0000- (Rupees Five
Crore Fifty Lakh only) and the Eamest Money Deposit (YEMD®) will b=
Rs, 55,00,000{- (Rupeas Fifty Five Lakh only}i &, equivalent to 1095 of the Reserse
Price.

DESCRIPTIOM OF THE IMMOVABLE PROPERTY

ALL THAT PIECES OR PARCELS OF LAND ! PROPERTIES AS UMDER
TOGETHER WITH ALL THE PRESENT AMD | OR FUTURE STRUCTURES,
BUILDINGS, FURNITURE, FIXTURES, FITTINGS, STANDING AND [ OR PLANT
AMND MACHIMERY INSTALLED | TO BE INSTALLED AND / OR CONSTRUCTED/
T BE CONSTRUCTED THEREON AND ALL THE PRESENT AND / OR FUTURE
RIGHTS, TITLE AND/ OR INTERESTS OF MORTGAGOR{S) THEREIN :

ALL THAT RIGHT, TITLE AND INTEREST OF PROPERTY BEARING SHOP NO. -
206 TO 211, ON ZND FLOOR, HAVING ITS AREA ADMEASURING 312.74 5Q.
MTRS. CARPET AREA, ALONG WITH 71.22 50. MTRS. PASSAGE AREA AND AS
PER APPROVED PLAM ADM. 32583 50. MTRS. OF BUILT - UP AREA,
ALONGWITH UNDIVIDED SHARE OF LAND AND COMMON FACILITIES AND
ROADS ADM. 88.T4 50. MTRS., IN SCHEME KNOWH AS “SHARAN CIRCLE
HUB", SITUATED AT LAMD BEARING REVEMUE SY. NO. 193, BEING FINAL
PLOT NGO, 141 OF T. B 5. NO. T4 (CHANDHKHEDA - ZUNDAL), OF BOLLIA
ZUNDAL, TALUKA GANDHINAGAR, IN THE DISTRICT AND REGISTRATION
SUB - DISTRICT GANDHINAGAR - 382421, GUJARAT, WITHIN THE STATE OF
GUJARAT, BUTTED AND BOUNDED AS UNDER :

OH OR TOWARDS THE EAST :  OPEN MARGIN
ONOR TOWARDS THEWEST 1 OPEM MARGIM
ONOR TOWARDS THE NORTH SHOP ND. 205
ON OR TOWARDS THE SOUTH STAIR AND PASSAGE

For detailed terms and conditions of the eade, pleasa refar to the link provided on the

wabsite of the Sacured Creditor i.e. www.sarmmaanfinssmve.comn. Contact Mo: 0124~

GHE0G10, +01 TOESA51024; E-mail [d: auctionhelpline@@eammaancapital ooen. Fo
Dacidiang, kg 0n oW, Auc oniooes in,

Sdi-

AUTHORISED OFFICER

SAMMAAN FINSERVE LIMITED

(Formery known as

INDIABULLS COMMERCIAL CREDIT LIMITED)

Date : 30001.2026
Place | GANDHINAGAR

FORM A
PUEBLIC ANNOUNCEMENT
{Undar Reguiation & of the Insolvency and Bankruptey Board of India
{Insnlvency Resslutlon Process for Corparate Persens) Regulations, 2016)
FOR THE ATTENTIOMN OF THE CREDITORS OF
M/S AKSA PAPER MILLS PRIVATE LIMITED

Aelevant Particulars

1. | Marme of corporae defvor | Aksa Peper Milks Private Liniled
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Natica i85 hereby given that the Matioral Compeny Law Triounal has oadered the
cHNMEnGEMant of 8 corparate insMvency resalution process of MSS The A=sa Papar Mills
Private Linvted an 03022026
Tha credibars of Mys ARsa Fapar Mills #Frivaete Limited are haredy called c@on 1o sEmmit thiser
claims with proof on or Betoerg Thersday, 19,02 2026 to the intenm resoluton professonal
attha acinass mantionad agaenstantry Mo, 10,
k2 fingncial crafanms shall sEpmit thair calms aath proot by eleciron|c maans caly. Al othes
craditars may subimit tha claims with pmood in porsan, by post or by elactranic means
Submissionof falsae or misieading proofs af cinim shal attract penaltes,
Date: 05,02, 2026
Plaicn: Surat

CA. Sunll Kumar Kabra

IRF in CIRP of Aksa Paper Miiks Private Limited
BRI P00,/ 1P-PO1011, 72017 -18/11R582

| chooss substanoe
ovar sonsation,

A g Ol el
nnlhll;m

Mikol, Ahmadabad, Gujarat- 352350/ 131 Floor Shop Mo, 15-20, Krishnam Plaza Opp.District court Patan-384265/0ffice No.G-4, Ground floor, Alshay || Mr. Aznanl Rahul 2222021 Fis. BOOOSE.00 | A that part & parcel of the property DEMDEI2024 Rs. 53100004 [Rupies
Raj Apartment bankers colony, Jubilos Ground, Near HOFC Bank Bhug Gujarat-370001 'Mealicanth Varani Complex Above Saurastra Gramin Bank Achapura Saes (Rupees Eight Lakh and | bearing: Plot No 71, land Ama 5197 8q. [T Dutstandine As On | Ve Lekh Thity O
8T Main Road Surendernagar Gujrat-363001 under #e Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest || s Mambaton nay iy Oy Mirs. Supar Buitlp Area 477 Sq.FL NA Dataﬂmligﬁ | Thousand Onky)
Act, 2002 (herersafiar Act”). Wheraas e Authortred Offiosr [ADT) of [IFL-HFL had taken the possession af the lobowing properyies pursiant ta e natice r-'"ﬂﬂilh' ?ﬂ? et N ™ Bid Increase Amount | Revenue Survey Mo 2200Paiky 1| gy 1209620.02% (Rupses | Eamest Money Deposit
Igsed LS 13(2) of the Acl in the following loan accounsaiprospact noa, with a right e aelithe same on “AS IS WHERE IS BASES, AS IS WHAT iS BASIS L10037433) Rs. 2000000/ (Rupoas | S0uated 31 Vilage: Varsamed, THRIA | Tiuabis Lakh Eighty Nine IEHDFR!.H%H. fii-
AND WITHOUT RECOURSE BASIS" for reafization of FL-HFL's dues, The Sale will be done by the undersigned feough e-auction piafiomm provided at the Tanrey Thousand Only) | Anian, Dis, Kulch, Gujars, India, 5701901 Thousand Six Hundrad {Rupsaas Fifty Threa
wabsse-wvrwiilanahome com e | CSRAS R B )| Py T Peleiz toly}d Thoutand b e ()
Borwars)] | DemangNollo Das | Dascripllon o the Frmovable | Dt ol Physica I || e | T eeeRies Yoriea vty e e peery] a1 A e
Co-Bomower|s)/ ~and Amount propérty! Secured Asset ' | [ U | bearing; Pict Mo, & aasuning E73| Total Gutstanding As On Al il
Db Wk Thousand F | 2 : Thausar I¥
Cunantorts)  I'y5/102015 Rs. 1215725.00 | il thal parl and parced of the propsty ATIN/2017 Rs.735000.01- (Rupess Bt e Hf;‘;?,’ﬁ“;“;:;;!’;fm“ghﬂ.su Fi.. Thakor Vas, Asrana, Gram ummmﬂn | Thousand Onily)
Wr, Girish Jodnabhai ':IT"I?'ﬂm Tﬁ'I'S.h'l:Lbﬂ'ihn::h:HII baring; l’:l_ﬂ‘lﬁﬁ :ﬁn alidnﬁﬂ.rﬂf of 1I':IIE Total Cutstanding A= On EE'«"":‘!II Latkh Tf::l:;'rl Fivé IL10108207| e e | Panchayst, Vadgam, Gujaral | India- ﬁﬁm?qhﬁm Ezlir:at:m;; D!-Eﬁ:;_lll.
Al usand Sesen Hundred [properly. F1a8 No. rambh housand } 9 . ¥ I s g, Aui-
Wirs I;:]JJa;E:nen and T*‘Efﬁ:'v':'f-? Oniyp [ o iy "'E"Fhw Hodteli| ;g E;ﬁ?uu?m. |Ftiuﬂ|m|=.-ﬂ Earnast Money D:pusil LI B upmex e hase El;’rarl!l"l?g?rﬂl R var Hunchat ¢
Ginshthal Algotar | Bid Incruase Amount | Barc yisaqe Adhavads, Bhaumaar,| TWOLa Ty One Thousand | (EMD) Rs-73500.000 Janly Thotsnd Gyl MR SR LYY | oeean Fundid ioly)
{Prospact No- Rs.20000.00- (Rupees |z iaratd G4001 | Buiit Up -l.-"'lea' e Hundred Seventy and | {Rupeas Seventy Threa Mr, Ktshasheinh JIMAR0E2 R, ST9E90.00 | AP thaf pant and-parcal of the property HNTIH R=.TT4000.04- [Rupaes
T13905) Twenty Thousand Orly) adrieasuning 389,845, FL | Chiz Padsa Oyl Thizusand Fve Hundred Onky) Machara)| Chavhan | (Rupess Froe Lakh Seventy | bearing: Heuse No. 20113, Area| Torl Gutstandsng A% O Saven Lakh Sovenly Fous
Mrs. Jyatasanaben | hine Thousand Se Humdred |y, oo o pe 5 mis Mota Mach Dt GAA012 Trausand Only)
Vi Amarulbhal | 16122022 Rs. 650016.00 | All that parl and parcel of he property GBS | RsG00000.0 e e Ninety Oriy) | e = frgm-- & 5'4:1 3 ne i el W e —
Shakabhal Patel | [upees SILaM Py | bering, Gram Panchayat Progerty No.[“Total Qutatanding As On | (Rupees Stk Lakh Orly) [Froapect Ho Bid Increase Amount 322',"31;‘2 vanss, Hist Danchinager,| v Lakh Sevanty Fiva |  [EMD) Rs. TT400.001.
Arnidbia Patel | P11 1552, (0M Property No. 986, Gy survey | Date 091012026 Eamest Maney Daposl ikl T Rs.20000.00)- (Fupess Lol Thousand Nine Fore| (Rupees Seventy Seven
(Prospect No- Bid Increase Amourd | no 2975 Sheel Ho, 8468, el ama 337 %‘&mﬂﬁ Ia’"I"i"_-‘::| EMD) Rs 60000.00% || Twenty Thousand Only] | Four and Thirty Pakse Only} | Thousand Four Hundred Oy}
015249, B19641) R:E?ﬂﬂ.ﬂ&, lﬁ-g‘_«;ﬁ s ., shusated al Jotarss, Taluka Jolana [y 0055 St Fity 'El,':"‘s‘a._ ok 3 e ‘*'“7,:'.?"“”’“"" :r.ar.ﬁ.-'ahmmnn 5"“”" auﬁmmﬂzz Rs. sﬂarém.uu | Al szt part and parcel of the property 50212023 Es_rlggmsg-:rﬁ.%ms Five
| Coal, Mehsans, (garsi inda- 364401 Sixty Threa Paise Only| s Chauban Mrs (Rupsas Five Lakh Bighty' |bearing: House No. 512, Ares{ Total Dutstanding As On VFRTy cawen | housand
P b Sasrd F | - L I
Ne Sueshbls | 140312022 Rs, 1204210.00 | Al fhat parl and parcal of 1 property oTnEE R 104400001 (Rupess a2 | Tos Thousand Pue Hurcted | measuring 600 Sq.Ft Thakor Vs, Date 8900172028 Orly
Patavarial Patal (Rupees Twehm Lakh Four | paaring: Flal e, E-302, Thind Floet, Area Total Qutstanding As On Tery Lakh Fory Four Iﬁostpﬂctﬂu Bid | - i  Rioka Karra, Geam Panchayal, Palanpur Eﬁ.ﬁ!ﬂﬁﬂﬂ;ﬁwws Ea:mntﬂmmmlt
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OSE"_ SEIL ENERGY INDIA LIMITED

STATEMENT OF UNAUDITED STANDALONE FINANCIAL RESULTS
FOR THE QUARTER ENDED DECEMBER 31, 2025
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a The above is an exract of the delailed quarledy financial results filed with the Stock Exchanges
under the Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015 as amended. The detalled quarterly financial results are avalable on the BSE Limited websie at
warw bseindia.com and also on the Company's website at www.seilenergy.com.

The Standalone financial resuits of the Company for the Quarter ended December 31, 2025 have been
reviewed by the Audit Commiltee and approved by the Board of Directors during the respective meetings
held on February 4, 2026. The Statutory Auditors of the Company have carmied out a limited review for the
quarter ended December 31, 2025 and have issued an umodified conclusion

For the other ine items referred in Regulation 52 (4) of the SEBI (Listing Cbligations and Disciosure
Requrements) Reguiations, 2015 a5 amended, perinent disclosres have been made to the BSE Limited

% /imm: excluding revaloation reserve 33 ot March 37, 2025 was 1WA 5,461.93 mion.

act of the daoded Ousredy and Nine moaihs ended Firancil Resus fied w-m mu Stock
5. The ful
Quartety and Nine months ended annml Results are available on the Stock Exchange websites m.bﬂmh
od o rpany's. i

2. These financial uwu have been prepared in accordance with recogritian and measurement principles laid down in the

agplicabie standards prescribed under Section 133 of the Compaies Act 2013, read with the Companies

i Annnummu Standards) Rules, 2015, as amended, and in tes of Regufation 33 of the SEBI (Lsting abligations,
‘and Disclasure Requirements| Regulations, 2015, as amended.

3. The unaudited financial results of the Company have been approved by the Board of Directors at their meeting held on
03 February 2026. The Statutory autitors have expressed an unqualifed raview conclusion on tha financil results for
‘the quarter and nine months ended 31 December 2025.
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1_| Total Income from Operations 20,3301 19,085.18 9256883
Net Profit{Loss) for the paricd (before tax,
2 | exceptionalandior extraordinary ems) RS fiaiiol WaAY 4
Net Profit{Loss) for he period befors tax N
3 | (ater exceptional andior extraordinary 354935 23024 1987414 t} BI p g e e
items) usprin e 6l e, Dl e e
Net Profit(Loss) for the period after tax Wakunduscive, Paople. Proges. o2 WA, W18 e W, 243eons A uid, Bl e A0, ez, Bl |
4 | (after exceptional andior extraordinary 260448 2,080.10 15,079.37 BLUSPRING ENTERPRISES LIMITED 4, 110¢0, 2 4. vofa, 41, 192083/ 4 11/20N 35k 300,
items) Corporate Identity Number (CIN): L51100KA2024PLC 184648 4 - e, ciga o (il - Mt m AAsiAL, govn .
Total Comprehensive Income for the period Registered & Corporate Office: 3/3/2. Bellandur Gate, Serjapur Moin Road, Belandr. oty i <, 2o, W i 4, 201, o St 4, G
[Comprising Profit for the periodiyear 2008 207840 e w bm_“""gcgeﬁw 3, KO’;’J'G In 1 u-n A -u[nu i 08, Mo 3ilb . 103,
8| (atrtax) ang Oter Comprehensive 3 ! | Webshe: www-blspng.com: Emolk copordiesecrelonalhsping.com |
Income {atter tax)] EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS
6 | Paid up Ecuty Shere Cepital 3745652 3962245 3962245 FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2025
7| Reserves (excluding 497285 4856026 53617.33
I Tuartor nded | Nine months ended | Quarter ended
,165.7: 165.7. |
: : Ns’“‘"‘ﬁ Fremum Account T 9: ;;‘: 9: z: 53 Pacticulars st | s | iz $
o . - = buseditnd | onsadied]— | ioasdimd | dedars @
10_| Paid up Debt Captal/Outstanding Debt [ Totalincome fram operations 862530 17236 7 o N oia o aaall AT e b st (LRI Wk vid
=1 lsaring Radearnata Frafoerce ot proft RoseT or the porod (veicacsll 20l Asnzail ol vdg vlesan (shildz uzler i
— : | tfoe Tax, ExcopionalsnlerExtraaciory itmel 3049 1230 3640 oailcacall nlcamien A franal, 205 ot frarmer 5 3601)
2 [ Dotk Equy Ralo 0% o 73 [ et o Dol o the porid efretax g [Ty A1 21520 WU GickemdAz
9 | rare (of R 10 eachy® o clafldsou 3 SlaAedl meisiA 3u
mings por oquily share (of Ra. 10k each) et proftoss o the perod after tax T e | s
1,Basc (nRs) 066 046 340 {after Exceptional andlor Extraordinary items) ¢ o
2. Diuted (in Rs - 066 048 340 [ Total Comprehensive Income fo the
a Pe— 1688017 T84 A48 ‘(wnn-mm oroft lloss)for the pecod fafter tax) and Other (21688 3863 | &1
2 . sl
15 |De 25000 25000 25000  Paidup Equity Share Capital fFace vaius of T 10 per share] 148049 46348 146949
16| Dedt Service Coverage Ratio 295 198 287 [ Rnlrm mm Revaluation Reserve) as shown i the
17_| Interest Service Coverage Ratio 448 339 491 A
[Ea tPuShaem THRY Face value of INR 10 per share] =
*The eamings per equily share are rof annualisad except for year ended March 31, 2025 ‘,0','::“,,,“,,,, oporations) ) PN oot aonuaised| oot sonustsed) | (ot annalised
Notes: Basic (K] L] 110537
Dauted [IK] T30 110531

o
e IBBUPA 1P PO1ON 1T ABI662

S e, o e iy e i,
B A N ——
usereal s

I

TS T e o amaiconricess

and can be accessed on the website at www bseinda com Sk i Tl
e = S e ";ﬂ;'lnwf“‘ o ok (@
artculars .12 12, ;
6L Enwrgy Incks Lied funaudited | (unaudited) | _(unaudited) A
Janmejaya Mahapatra | Total income from operations 591452 17,184.37 5314.16 ‘

Place: Bangkok, Thaland Whele-Time Di 8CEO | et profit] Dass] for the period before tax (170.32) teyas advomad e ma yoa v e
ey oty et prafit Doss for the period after tax 2013 | edion: o
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